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CENTRAL ADIIINISTRATIVE TRIBUNAL 
CALCUTTA BENCH  

N.11.A.49O of 1998 

S 
	(U.M.1123 of 1996) 

Data of Order ; 20.11.1998 

Present ; Hon'le Ilr.Justice S.N.Ilallick, Vice—Chairman. 

Hon'le (ir.8.P.Singh, Administrative iIemSer. 

SUBRATA KU(1AR BANER,JEE 
Vs. 

UNION OF INDIA & ORS. 
(S.E.RAILUAY) 

For the applicant : 	11r.6.1'Likherjee, counsel. 

For the respondents; Mr.S.Choajohuryt counsel, 

S.Njlallick, V.C. 

(lr.O.ftkherjee, counsel, has filed a fresh power On ioehalf 

of the applicant and in this MA it is prayed that he will criduct 
the case on lehaif of the applicant. 

It may he recalled that by our order date! 4.5.1998, the 

matter went out of list as nene appeared for the applicant. It 

is suNmitted by 1t.1kikherjee that Noth the advocate on recorl 

at the relevant time, have sinOe retired from this case., 

Anyway, the power filed Ivy It.kherjee is accepted. The 

U.A. be listed for admission hearing an 22.12.18. 

The M.A. stands disposed of. 

(B.P.Singh) 	 (S.N.'Ii~k) 
Amjnistrative I1emter 	 Vice—Chairman 
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